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The learned counsel for the petitioner desires to withdraw this 

writ petition and approach the relevant authority for correction of 

what they state are factually incorrect statement in the impugned 

order. They are permitted to do so. The Writ Petition (C) No.30 of 

2024 stands disposed as withdrawn.  

         Judge 

 

 

 

Index: yes/No 
to/  Internet: yes/No 

 

 


